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Iatrodacdoa 01 Letter-of Credit SysteID 
IDS-B.I 

8441. SHRI VALMIKJ CHOUDHARY: 

SHRI DEVINDER SINGH 

GARCHA: 

Will the Minister of FINANCE be pleased 

to state: 

(a) whether it is a fact that State Bank of 

India baa proposed. to Government to start the 

letter-of credit systCIn with the Bank for prompt 

payment to Government creditors ; 

(b) if so, whether Government arc consider· 

ing this proposal ; and 

(c) if so, by what ,ime the decision;' likely 

to he taken? 

TIIE MINISTER OF STATE IN TIlE 

MINISTRY OF FINANCE (SHRI P. C. 

SETHI): (a) and (b). Yes, Sir. 

(c) As the suggestion involves changes in 

the Government accounting and financial prl> 

cedures, a working group comprising r r n~ 

tatiws of concerned Ministries, the Re!!IIerve 

Bank of India, Directorate General Supply and 

Disposal and the Comptroller & Auditor General 

ofIndia is heing constituted to go into the 
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matter. The question will receive further 

consideration on receipt of the group's report. 

R_eaclatiODS made by Medical 00_ 
cilofhadia 

8442. SHRI VALMIKI CHOUDHARY: 

SHRI DEVINDER SINGH 

GARClIA: 

Will the Minister of HEALTH AND 

FAMILY PLANNING AND WORKS, 

HOUSING AND URBAN DEVELOPMENT 

be pleased to state: 

(a) whether the Annual Meeting of Medi-

cal Council ofIndia was held recently at 

Delhi; 

(h) the main recommendations made by the 

Council to Government! 

(c) whether it is a fact that the Council has 

complained to Government about non-imple-

mentation of the various recommendations 

made from time to time by the Council in th. 

interest of Medical Education; 

(d) if '0, the details thereof; and 

(e) the reasons which were reapoosible for 

non-implementation of these ruommenda-

tions ? 

THE MINISTER OF STATE IN THE 

MINISTRY OF HEALTH AND FAMILY 

PLANNING AND WORKS, HOUSING 

AND URBAN DEVELOPMENT (SHRI 

B. S. MURTHY): (a) Yes. 

(b) and (d). A statement is laid on the 

Table of the House. [Placed in Library. See No. 

LT-3402/70). 

(c) and (e). An observation to this effect 

was made io the Presidential Address at the 

annual meeting of the Council. Tberecommenda-

tions of the Council are not bindiog on Govern-

ment who bave the right to ask the Council to 

reconsider matters in the interest of the com-

munity at large. 
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